
01.03.2018                       J-1     PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

 COURT NO.7  
(DIVISION BENCH-VIII)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 AM
1. FAO(OS)368/2016 PRAMOD KUMAR HARSH PATHAK,SIDDHARTH SHUKLA
   CM.APPL.46533/2016 VS RELIGARE SECURITIES SHAVETA MAHAJAN,ROHIT PURI

LTD SWEKCHA

COURT NO. 25
HON'BLE MR. JUSTICE J.R.MIDHA

1. W.P.(C) 6279/2011 LANCER'S CONVENT SENIOR S.N.GUPTA
SECONDARY SCHOOL C.S.PARASHER
VS. JAI PRAKASH

COURT NO. 22 
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 PM
1.RFA 197/2018 VEENA KHANNA RENUKA ARORA,NIKITA SALWAN

VS INDIAN BANK 

COURT NO. 2
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2.15 P.M.
1. W.P.(C) 8502/2011 INSTITUTE OF HOME ECONOMICS BEENASHAW N. SONI 
   CM APPL. 5502/2015 VS. SH. PREM PAL VINAY SABHARWAL

2. W.P(C)440/2014 PREM PAL VINAY SABHARWAL
VS. INSTITUTE OF HOME ECONOMICS BEENASHAW N. SONI

COURT NO. 13 
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 2.15 PM
1.W.P.(C)17858/2004 M/S ENGINEERS INDIA LTD. RAJ BIRBAL,RAAVI BIRBAL

VS PRESIDING OFFICER LABOUR GOVIL UPADHYAY,MOHIT DAULATANI
COURT MAHARSHI KALER,VIMAL KUMAR MEHTA

HIGH COURT OF DELHI REGISTRAR(LISTING)
28.02.2018



01.03.2018                           FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

     AT 10.30 A.M.

23. O.M.P.(I) (COMM.) 90/2018 ATLANTA LIMITED                 MEENAKSHI ARORA,CHIRAG M SHROFF 
             Vs. NATIONAL HIGHWAYS &      NEHA SANGWAN, RAJIV BANSAL, AMIT 

          INFRASTRUCTURE & ANR.        MISHRA, GAURAV MAHAJAN,  KABIR 
SHANKAR BOSE, MOHIT SINGH,
RITESH BAJAJ, VIDHI GUPTA,
AKHIL SIBAL, JAHNAVI  MITRA
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